
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI (SZ)

ORIGINAL APPLICATION NO.7 0F 2024

IN THE MATTER OF:

Tandur Citizens Welfare Society,

Telangana

.VS-

The Collector Collectorate of Vikarabad,
Burgupally and Ors.

. . .Applicant(s)

...Respondent(s)

REPORT FILED BY THE R-2 TANDUR MUNICIPAL CORPORATION

S.NO INDEX PG-NO

1. 2ND RESPONDENT REPORT TANDUR MUNICIPAL 1-3

COMMISSIONER
2. ANNEXURE-I  LETTER DATED 04.04.2025 REQUEST F`OR 4-6

PUBLICATION OF TENDER NOTICE
3. ANNEXURE-II   PUBLISHED IN NEWSPAPERS (TENDER 7-10

NOTICEt

Place: Chennai

Date:  12.04.2025

.±.-+.1--i
Mrs. H. Yasmeen Ali,

Standing counsel for 2ND  Respondent.



(Memorandum of Application Under 8cctjon  18f l} read tfiJith
Section 14, and Section 15, of the National Green Tribunal Ac£

2010)

BEFORE THE NATIONAL GREEN TRIBurAV 8OuRTHERE
ZONE AT CHENHAI

ORIGINAL APPLICATION NO. 07 0F 2024

LilEmEE"j

Tandur Citizens Welfare Society
Reg No.714/2016
Rep. by its President
Rajgopal Sarda
Having its registered ofrice previously at
No. 7/7/52/4A, Gomthikunj
Tandur -501141.
Ranga Reddy Dist,
Telangana. Curently located at Vikarabad Dist.

VS

The Collector Vikarabad Dist
At Vikarabad & 5 Others

Applftant

Respondents

NO.2

1.ItissubmittedthattheGovemmentofTelanganaasperthedirections
of  Honble  National  Green  Tribunal  Southern  Zone  administrati`'e
sanction  for  an  amount of Rs.3,769.34  Cr/-  has  been  accorded  for
consrfuction  of Sewerage Treatment Plants in  an urban local bodies

(101 ULBs) of Telangana and the G0 bearing No.Rt.No. 388 dated 21-
o8-2024 has been issued by the Principle Secretary to the Government.
The copy of the said GO is enclosed herewith for kind perusal of the
Honble Tribunal.

2. It is submitted that as per the Annexurc-2 of the said sewerage project
an  amount  of  Rs.35.55  Cr/-  has  been  auotted  to  ire  Municipafity
Tandur which is nsted at serial No.84 of the Annexure-2.



ThatinpursuanceofthesaidGO388theRespondentNO.2addresseQ
a  letter  to  the  senior  environmental  Engineer  Telangana  Pouution
control       Board,        Sananthnagar,        Hyderabad        vide       letter
No.E|/STP/GT/2024  dated  11-11-2024  for  Sanction  of clearance for

establishment  of  sewerage  Treatment  Plants  fn  the  Jurisdiction  of
Municipality Tandur i.e. Respondent No.2.

4. It is submitted that the tenders for construction of sewerage treatment
Plants in  101  ULB's of Telangana including Tandur Municipality has

been called by Superintending Engineer, Public Health, Hyderabad on
20.12.2024  @11:00  AM,   duly  keeping  the  tender  closing  date  on

09.01.2025 @  4:30  pin.  In  response  to  the  tender  notice  no  bidder

participated for the lst tender call.
5.  F\irther, the 2nd tender call invited for the same work on  16.01.2025

duly pubHshing the tender notice in (4) daily news papers vide Lr.No.
388/DB/101ULBs/2024-25,  Dt:   16.01.2025  duly  fixing  the  tender

dates  as  Bid  starts  on  17.01.2025 @11:00  AM  and  keeping  the  Bid

submission closing Dt: 03.02.2025 @4:30 PM.

6.  In responhse to the tender notice,  No bidder participated for the 2nd
tender call which is opened on 03.02.2025 @ 4:30 PM.

7.  F\irther,  it is  submitted  that,  the Biennial election to the Legislative
Councfl  of  Andhra  Pradesh  and  Telangana  from   Graduates  and
Teachers constituencies MCC code applicable from 3rd February 2025
to 8th March 2025.

8.  F\irther, the 3rd tender Call invited for the sane work on 02.Oi.2025
duly publishing the tender notice in  (4) Telugu a English dail.`' ne``'s

papers     vide     Lr.No.388/DB/SBM     2.0/101     ULBs/202+-£S,     Dt:
04.04.2025  duly fining the tender dates as Bid st€`rts on 08.04.£025 @
11:00  AM  and  keeping  the  bid  submission  closing  Dt:  28.04.2025 |ZE]
4:30 PM.



9. |t is submitted that, the   Works win be taken up as soon ais possible
after rmalization of bidder.

Hence the Report Submitted for kind perusal of the Honfole NG

Tribunal.

Date: 10-04-2025
Place: Chennai.

c5fts#ffiIRE,I
V
eat:ffo-.2

IenER
Tandur Munidgiv

Counsel for the Respondent Ho. 2



GoVERNM4ENTOFTELANGANA
4"e2LLm  -  1

PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT

Dt: 04.04.2025

To
The Commissioner,
Information & Public Relation Dept.,
Sanachar Bhavan,
A.C. Guards,
Hyderabad -500 004.

Lr. No. 388/DB/SBM 2.0/101 ULBs/2024-25

From
P. Venkateswarlu M.Tech.,
Superintending Engineer,
Public Health, West Circle,
4th Floor,
Engineer-in-Chief   (PH)    Ofrice
Complex, A.C. Guards,
Hyderabad -500 004.

Sir,
Sub:    MA  &  UD  -PHMED  -  Sewerage  Projects  in   101   ULBs  in  the  State  of

Telangana under SBM 2.0 - Request for Publication of tender notice -
Regarding.

Ref:-T/o NIT No. 388/DB/SBM 2.0/101  ULBs/2024-25/3rd call,
Dt:  02.04.2025

><><><><><><

While  enclosing copies  of `e' procurement Notice  (Tender  Notice),  I  request the

Commissioner, I&PR to publish the same in one Telugu Daily (Largest Circulation at

State  Level)  &  two  English Daily Newspapers (Largest Circulation at National Level -

All India wide edition).

It is to inform that the expenses incurred for publishing the tender notice will be
borne by the Department.

It is  requested  to  send  the bill corresponding to  this paper publication to this

office along with the published paper clippings.

An early action in the matter is solicited.

Yours faithfully,
Sd/-

Superintending Engineer (PH) ,
West Circle, Hyderabad.

I  I  A:FTEsrrED  I  I

#s.upli[
':,##::#?€liii::fifyE:ig:iedrp,pH,
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5-
`e' PROCUREMENT NOTICE

S. Name of Work NIT No.& Date Estimate
Pre Bid meetingdate&Bid

No. Cost. submission starting&closingdate

1

MA & UD - PHMED - Sewerage 388/DB/SBM
Rs.

I) BidSubmissionStartDate:08.04.2025 @11 :00

2.0/101  ULBs/2024~25/3rdCall,Dt:02.04.2025 AMProjects in 101  ULBs in the State of 3769.34
Telangana under SBM 2.0 Crores

2) Bid SubmissionClosingDate:28.04.2025@04,30PM

Name
Address

P. Venkateswarlu,
O/o Superintending Engineer, Public Health, West Circle,
4th F`loor, Engineer-in-Chief (PH) Office Complex,    A.C.  Guards,
Hyderabad -500 004, Mail ID:   sel3hhvd@gmail.com
Contact No:-  040-23325849, 91542 99724

Ful` ther     details     can     be     seen     at     `e'     procurement     market     place     @
https://tender.telangana.gov.in
Further any clarifications  required  please  contact office of the  SE  (PH),  West Circle,
Hyderabad during office working hours.

Sd/-
Superintending Engineer (PH)

West Circle, Hyderabad

Copy submitted to the Engineer-in-Chief (PH), Hyderabad for information
Copy   submitted   to   the   Commissioner   &   Director   of  Municipal   Administration,
Hyderabad
Copy   to   the   Executive   Engineer   (PH)   Mahabubnagar,   Nizamabad,   Sangareddy,
Rangareddy,    Adilabad,    Khammam,    Warangal,    Karimnagar    and    Nalgonda   for
information
Copy to the notice board of O/o SE (PH), West Circle, Hyderabad

I  I  A:mESHFrD  I  /

£j*.:,fiL.jt,~,,r.,-i.I-.--.il=fistr£=h^,I-
tending Engineer (PH):-):-.i:.`:I



6

COVERNMENT OF TELANGANA
PUBLIC HEAI,TH AND MUNICIPAL ENGINEERING DEPARTMENT

NITs: 388/DB/SBM 2.O/ 101 ULBs/2024-25/3rd call                     Dt: 02.04.2025

Name of the work: MA & UD -PHMED -Sewerage Projects in  101 ULBs in the State
of Telangana  under  SBM  2.0,  Total  Cost:  Rs.  3769.34  Crores;  Bid  Submission
Start  Date:  08.04.2025  @  11.00  AM;  Bid  Submission  Closing  Date:  28.04.2025  @
04:30PM. For details visit https:/ /tender.telangana.gov.in.
Contact No:-   040-23325849, 9154299724.

Sd/-
Superintending Engineer (PH)

West Circle, Hyderabad
I  I   A:ITES;rFTrD  I  I
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